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HIGH COURT FOR THE STATE OF TELANGANA AT HYDERABAD 

ABSTRACT 

JUNIOR CIVIL JUDGES - Transfers and Postings of Junior Civil Judges - ORDERS -

ISSUED. 

ROC.NO. 92/ 2020-B.SPL. 

NOTIFICATION NO.10-B.SPL. DATED:09.01.2020. 
READ: 

G.O.Ms.No.2 Law (LA, LA&J-Home-Courts.A2) Department, dated 06.01.2020 

from the Government of Telangana, Hyderabad 

The High Court is pleased to order the following Postings of Junior Civil 
Judges:-

I 

The candidates mentioned in Column Number 2 who were appointed as Junior 
Civil Judges by direct recruitment and recruitment by transfer vide G.O.Ms.No.2 Law 

(LA, L.A&J-Home-Courts.A2) Department dated 06.01.2020 Government of Telangana, 

are posted to the Courts mentioned in Column Number 3 are directed to take charge of 

their respective posts from the officers mentioned in Column Number 5 of the 

corresponding row. 

HAND OVER 
TO TAKE 

NAME CHARGE OF 
POSTED AS CHARGE OF HIS 

NO. OF THE CANDIDATE 
POST TO 

HIS POST 
FROM 

(1) (2) (3) (4) (5) 

1. MS. TADURU MAHATHI I Addi.' Junior Civil I Addi. Junior 
--

VAISHNAVI, Judge-cum-I Addi. Civil Judge-cum-I 

B-974 NGOs Colony Judicial Magistrate of Addi. Judicial 

Vanasthalipuram, Hyderabad, First Class, Mancherial, Magistrate of 

Rangareddy District, Adilabad District Vice Sri First Class, 

Telangana Pin Code:500070 U.Thirupathi transferred. Mancherial, 
Adilabad District 

2. MS. SWATHI BHAVANI I Addi. Junior Civil I Addi. Junior 
--

POTLA Judge-cum-I Addi. Civil Judge-cum-I 

H.No. 33-136/3, Sakthi Judicial Magistrate of Addi. Judicial 

Nagar, R.K. Puram, First Class, Huzurabad, Magistrate of 

Malkajgiri, Secunderabad, Karimnagar District First Class, 

Rangareddy District, Vice Smt G.Radhika Huzurabad, 

Telangana transferred Karimnagar 

Pin Code:500056 District 

3. MS. ANUSHA OTTURI, Additional Junior Civil Prl. Junior Civil 
--

Door No.37-1-168/37, Judge -cum- Additional Judge-cum-

Kurnool Road Lambadi Donka Judicial Magistrate of Judicial 

Near Power Office, Ongole, First Class, Nirmal, Magistrate of 

Prakasam District, Adilabad District. First Class, 

Andhra Pradesh Pin (post kept vacant) Nirmal, Adilabad 

Code:523001 District. 



4. 

5. 

6. 

7. 

8. 

9. 

10. 

MS. DEEPA KASARAGADDA 

Door.No.8-106/10, Ayyappa 
Nagar, Jaggaiahpet, Krishna 
District, Andhra Pradesh 
Pin Code:521175 

MS. SRINIJA KOHIRKAR, 

H.No.6-88/17/1, Arya Nagar
Sri Sai Nagar Colony,
Borgaon P Nizamabad,
Telangana,
Pin Code:503230

SRI PRATEEK SIHAG, 

House Number 1395 Sector-
17 Faridabad, Haryana 
Pin Code:121002 

MS. THIRUCHINAPALLI 

SP BHARGAVI, 

Flat-301, H.No-12-5-149/2, 
Shiridi Sai Apartment 
Vijayapuri Colony, Tarnaka 
Secunderabad Telangana, Pin 
Code: 500017 

SRI SRIDHAR MANDHANI, 

H.No 2-2-1105/27/B/l,
Tilak Nagar, Hyderabad,
Telangana, Pin Code:500044

MS. NIHARIKA JUTTUR, 

H.No 15-11/1, Flat No.202,
Kodandaram Nagar, Near
Hanuman Temple, 
Saroornagar, Dilsukhnagar, 
Rang a Reddy District, 
Telangana, Pin Code:500060 

MS. G.S.L PRIYANKA, 

H.NO.139 SP, 2nd lane,
Tirumala Residency, Near
Corporate Bhavan,
GSI Post, Bandlaguda,
Tattiannaram, Ranga Reddy
District, Telangana
Pin Code: 500068

I I 2 II 

I Addi. Junior Civil 
Judge-cum-I Addi. 

Judicial Magistrate of 
First Class, Kothagudem, 

Khammam District. 
(post kept vacant) 

Special Judicial 
Magistrate of First Class 
for trial of cases under 
Prohibition and Excise 

Act-cum-IV Addi. Junior 
Civil Judge, Karimnagar, 

(post kept vacant) 

II Additional. Junior Civil 

Judge-cum-II Additional 
Judicial Magistrate of 

First Class, Jagtial, 
Karimnagar District 
(post kept vacant) 

I Additional Junior Civil 
Judge, Godavarikhani, 

Karimnagar District 
(post kept vacant) 

Additional Junior Civil 
Judge, Manthani, 

Karimnagar District 
(post kept vacant) 

I Addi. Junior Civil 
Judge-cum-I Addi. 

Judicial Magistrate of 
First Class, Jagtial, 
Karimnagar District 

Vice Sri A.Venkateswar 
Rao transferred 

II Addi. Junior Civil 
Judge-cum-II Addi. 

Judicial Magistrate of 
First Class, 

Godavarkhani, 
Karimnagar District 

vice Sri P.Ravi 
transferred 

II Addi. Judicial 
Magistrate of 

First Class, 
Kothagudem, 

Khammam 
District 

Special Judicial 
Magistrate of 

First Class 
(Mobile) for trial 
of cases under 

PCR Act-cum-III 
Addi. Junior Civil 

Judge, 
Karimnagar 

I Addi. Junior 
Civil Judge-cum-I 

Addi. Judicial 
Magistrate of 

First Class, 
Jagtial, 

Karimnagar 
District. 

II Addi. Junior 
Civil Judge-cum-
11 Addi. Judicial 
Magistrate of 

First Class, 
Godavarkhani, 

Karimnagar 
District 

II Addi. Junior 
Civil Judge-cum-
11 Addi. Judicial 

Magistrate of 
First Class, 

Godavarkhani, 
Karimnagar 

District 

I Addi. Junior 
Civil Judge-cum-I 

Addi. Judicial 
Magistrate of 

First Class, 
Jagtial, 

Karimnagar 
District 

II Addi. Junior 
Civil Judge-cum-
11 Addi. Judicial 
Magistrate of 

First Class, 
Godavarkhani 

Karimnagar 
District 



11. 

12. 

13. 

14. 

15. 

16. 

17. 

SRI MUKESH 

JANAMANCHI, 

H.No 10-3-88,
RTC Colony, RL Nagar, 
Keesar Mandal, Hyderabad, 
Telangana Pin Code:501301 

SRI YASHWANT SINGH, 

Chauhan Sadan, Lane No.04, 
Bharawas Road, Company 
Bagh, Rewari, Haryana 
Pin Code:123401 

SMT. SHIRISHA 

KATKOJWALA, 

3-12-117/137, G Floor, P.S
Colony, Ganesh Nagar
Ramanthapur, Hyderabad,
Telangana,
Pin Code:500013

MS. KEERTHI CHANDRIKA 

REDDY DEVARAPALLI, 

D.NO.5-24 Poongavanam 
Opp, A.S.M College Nunna, 
Vijayawada, Krishna District, 
Andhra Pradesh, 
Pin Code:521212 

SRI SAi KIRAN KASAMALA, 

H. NO.1-9-670/53, Housing
Board Quarters, Vidyanagar,
Musheerabad,
Hyderabad,Telangana,
Pin Code: 500044

SRI S H  R TEJA 

CHAKRAVARTHI MALLA, 

39-33-46, LIG-9, Phase-1,
Madhavadhara,
VUDA Colony,
Visakhapatnam,
Andhra Pradesh, Pin
Code:530018

MS. BHAVYA KOVI, 

D.NO-7-284/2, 
Karunamandir, AVK Estates,
Dycus Road, Podalakur Road,
Nellore,
Andhra Pradesh,
Pin Code:524004

// 3 II 

Addi. Junior Civil Judge­
cum-Additional Judicial 

Magistrate of First Class, 
Yellandu, Khammam 

District. 
(post kept vacant) 

Special Judicial 
Magistrate of First Class, 

(Mobile) for trial of 
cases under PCR Act­

cum-I Addi. Junior Civil 
Judge, Adilabad. 

(post kept vacant) 

Special Judicial 
Magistrate of First Class, 

Excise Court, 
Mahabubnagar. 

(post kept vacant) 

Judicial Magistrate of 
First Class, Special 

Mobile Court (PCR), 
Nalgonda. 

(post kept vacant) 

Junior Civil Judge-cum-
Special Judicial 

Magistrate of First Class 
-cum- Additional Junior

Civil Judge, Medak.
(post kept vacant) 

I Addi. Junior Civil 
Judge, Miryalguda, 
Nalgonda District. 
(post kept vacant) 

Judicial Magistrate of 
First Class, Special 

Mobile Court, 
Nizamabad. 

(post kept vacant) 

--

--

--

Prl. Junior Civil 
Judge-cum­

Judicial 
Magistrate of 

First Class, 
Yellandu, 

Khammam 
District 

Junior Civil Judge 
(Juvenile Court)­

cum-Judicial 
Magistrate of 

First Class, 
Adilabad 

Judicial 
Magistrate of 

First Class, 
Special Mobile 

Court, 
Mahabubnagar 

Special Judicial 
Magistrate of 

First Class, 
Excise Court, 

Nalgonda. 

Prl. Junior Civil 
Judge, Medak 

II Addi. Junior 
Civil Judge, 
Miryagluda, 

Nalgonda District 

Special Judicial 
Magistrate of 

First Class, 
Excise Court, 
Nizamabad. 



18. 

19. 

20. 

21. 

22. 

23. 

MS. NISHKA PATRUDU 
GUMMALLA, 
D No 55-7-36 Sanjay Gandhi 
Colony Near H.B Colony, 
Seethammadhara 

Visakhapatnam Urban 
Andhra Pradesh, 
Pin Code:530022 

SMT. MOUNIKA 
PON NA PALU, 
8/211 Godugupet Sivalayam, 
Godugupet Machilipatnam 

Krishan District, Andhra 
Pradesh, 
Pin Code:521001 

MS. PUJITHA VENKATA 
HYMA NERALLA, 
C/o Sri N Srinivasarao 12TH 

Additional District Judge 
Court Complex, Pithapuram, 
East Godavari, 
Andhra Pradesh, Pin 
Code:533450 

MS. SUMAN GREWAL, 
Punjabi Colony, Baheri 
District, Bareilly, Uttar 
Pradesh, 
Pin Code:243201 

MS. APARNA MALLADI, 
6-2-45/3 , Advocates Colony
A.C. Guards Khairatabad,
Hyderabad, Telangana, Pin
Code:500004

MS. PENUMALA GOPIKA 
NAGA SRAVYA, 
Door No 1-1-2, Near Head 
Water Works, Raavi Chettu 
Center, Vidyadharapuram, 
Vijayawada, Krishna District, 
Andhra Pradesh, 
Pin Code:520012 

II 4 / / 

Judicial Magistrate of 
First Class, Special 

Mobile Court, Warangal. 
(post kept vacant) 

II Additional Junior Civil 

Judge, Khammam. 
(post kept vacant) 

III Additional Junior Civil 
Judge, Khammam. 
(post kept vacant) 

Special Judicial 
Magistrate of First Class 

for trial of cases under 
Prohibition and Excise 

Cases - Cum- III 
Additional Junior Civil 

Judge, Mancherial, 
Adilabad District. 

(post kept vacant) 

Additional Junior Civil 
Judge, Bodhan, 

Nizamabad District. 
(post kept vacant) 

III Addi. Junior Civil 
Judge, Warangal. 
(post kept vacant) 

--

--

VI Addi. Junior 
Civil Judge, 

Warangal 

I Addi. Junior 
Civil Judge 

(Juvenile Court) -
cum-I Addi. 

Judicial 
Magistrate of 

First Class, 
Khammam 

Special Judicial 
Magistrate of 

First Class 
(Mobile) for trial 
of cases under 

PCR Act-cum-IV 
Addi. Junior Civil 

Judge, 
Khammam 

II Addi. Junior 
Civil Judge, 
Mancherial, 

Adilabad District 

Special Judicial 
Magistrate of 

First Class, 
Excise Court, 
Nizamabad 

Special Judicial 
Magistrate of 

First Class, 
Excise Court, 

Warangal. 



24. 

25. 

26. 

27. 

28. 

29. 

30. 

31. 

MS. SHEREENA MOHD, 

H.No.31-3-287/2/3/E
Vishnupuri Colony Jawahar
Colony Road, Waddepalle
Hanamkonda, Warangal,
Telangana, Pin Code:506370

MS. GAYATHRI 

VEMUGADDA, 

H.No 2-2-1144/12/A/2,
New Nallakunta, Near 
Ramalayam, 
Amberpet, Hyderabad, 
Telangana, Pin Code:500044 

SMT. SANTHI SONI 

NOOTHAKKI, 

D NO 58-4-1, Pulla Rao 
Street, Patamata, Near NTR 
Circle, Vijayawada, 
Andhra Pradesh 

SRI DEVENDRA BABU D, 

H No 1-5-348/1, Road No 8, 
New Maruthi Nagar, 
Kothapet, Uppal, Hyderabad 
Telangana, 
Pin Code:500060 

SMT. T DURGA RANI 

KALIDINDI, 

D No 67-11-18, Flat No 4, Sri 
Ram Towers, Darsipeta, 
Patamata, Vijayawada Urban, 
Krishna District, Andhra 
Pradesh, Pin Code:520010 

SRI AJAY ULLAM, 

D.No. 15-6-27/3, Old Bus
Stand, Sattenapalli, Guntur
District,
Andhra Pradesh, Pin
Code:522403

MS. RACHARLA SHALINI,

H.No 15-6-159, Papaiahpet
Cheman, Warangal,
Telangana,
Pin Code:506002

SRI VENKATESH DURVA,

H.No 3-327 Sandeep NagaG
Komuram Bheem Asifabad,
Adilabad, Telangana, Pin
Code:504293
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Addi. Junior Civil Judge­
cum-Additional Judicial 

Magistrate of First Class, 
Asif a bad, 

Adilabad District 
Vice Sri K.Suresh 

transferred 

Additional Junior Civil 
Judge, Gadwal, 

Mahabubnagar District. 
(post kept vacant) 

I Addi. Junior Civil Judge 
(Juvenile Court) -cum-I 
Addi. Judicial Magistrate 
of First Class, Khammam 

Vice Smt. N .Anitha 
Reddy transferred 

Special Judicial 
Magistrate of First Class 

(Excise Court) 
Sangareddy, Medak 

District. 
(post kept vacant) 

Addi. Junior Civil Judge, 
Ramannapet, 

Nalgonda District 
Vice Smt. Pramila Jain 

transferred 

Addi. Junior Civil Judge, 
Devarakonda, 

Nalgonda District 
Vice Ms.Anamika 

transferred 

Addi. Junior Civil Judge, 
Armoor, 

Nizamabad District. 
Vice Sri M.Bhaskar 

transferred 

Addi. Junior Civil Judge­
cum-Spl. Judicial 

Magistrate of First Class 
Mobile Court, 
Kama reddy, 

Nizamabad District Vice 
Sri R.Raj Kumar 

transferred. 

Addi. Junior Civil 
Judge-cum­
Additional 

Judicial 
Magistrate of 
First Class, 

Asifabad 
Adilabad District 

Prl. Junior Civil 
Judge, Gadwal, 
Mahabubnagar 

District. 

I Addi. Junior 
Civil Judge 

(Juvenile Court) 
cum-I Addi. 

Judicial 
Magistrate of 
First Class, 
Khammam 

Addi. Junior Civil 
Judge (Juvenile 

Court), 
Sangareddy, 

Medak District 

Addi. Junior Civil 
Judge, 

Ramannapet 
Nalgonda District 

Addi. Junior Civil 
Judge, 

Devarakonda 
Nalgonda District 

Addi. Junior Civil 
Judge, Armoor, 

Nizamabad 
District. 

Addi. Junior Civil 
Judge-cum-Sp!. 

JMFC Mobile 
Court, 

Kamareddy, 
Nizamabad 

District. 



32. 

33. 

34. 

35. 

36. 

37. 

38. 

SMT. GIRIJA TIRANDASU, 

Flat No.335, Gharunda 
Chamundeshwari Apartment, 
Narmada Block, Beside VST 
Signal, Nallakunta, 
Musheerabad Post, 
Hyderabad, Telangana, 
Pin Code:500020 

SMT. HIMABINDHU 

GOLLA, 

6-3-343/1, Balapura, 
Erramanzil Colony, 
Khairatabad, Hyderabad, 
Telangana, Pin Code:500082 

MS. CHAITANYA ANGARI, 

H.No. 1-107, Sirpur Town,
Railway Colony, Sirpur Town,
Adilabad,
Telangana, Pin Code:504299

SMT. SARITHA MATTA, 

H.NO 9-163/1, Dwarakapuri
Colony-5, Sathupally Post,
Sathupally Mandal,
Khammam, Telangana,
Pin Code:507303

SRI RAMACHANDRARAO 

NADENDLA, 

S/o Anjaneyulu, D.NO. 20-1-
87 /10/2, Mangali Pal em, 
Bandlamitta, Ongole, 
Prakasam District, Andhra 
Pradesh, Pin Code:523001. 

MS. ANITHA DAMODAR 

RAPOL, 

MNR Sreepadam, Flat No. 
204, H. No. 11-13-1/2/1/A 
Alkapuri Colony, Road No. 13 
Saroornagar, Hyderabad, 
Telangana, 
Pin Code:500035 

SRI GOUSE PASHA MD, 

Door No.42-239/Al, RTC 
Colony, Near 
Prajava idyasha I a, 
Wanaparthy, Mahabubnagar 
District, Telangana, Pin 
Code:509103 

I I 6 I I 

Junior Civil Judge, 
Bichkonda, 

Nizamabad District. 
(post kept vacant) 

Junior Civil Judge, 
Bellampalli, 

Adilabad District. 
(post kept vacant) 

Junior Civil Judge, 
Achampet, 

Mahabubnagar District. 
(post kept vacant) 

IV Addi. Junior Civil 
Judge, Warangal. 
(post kept vacant) 

Junior Civil Judge, 
Mulug, 

Warangal District. 
(post kept vacant) 

V Addi. Junior Civil 
Judge, Warangal. 
(post kept vacant) 

Principal Junior Civil 
Judge, Bodhan, 

Nizamabad District 
vice Sri V.Esawaraiah 

transferred 

--

--

--

Junior Civil 
Judge, 

Banswada, 
Nizamabad 

District. 

II Addi. Junior 
Civil Judge, 
Mancherial, 

Adilabad District. 

Prl. Junior Civil 
Judge, 

Kalwakurthy, 
Mahabubnagar 

District 

Special Judicial 
Magistrate of 
First Class, 

Excise Court, 
Warangal. 

Special Judicial 
Magistrate of 

First Class, 
Mobile Court, 

Mulug, 
Warangal District 

Special Judicial 
Magistrate of 

First Class, 
Excise Court, 

Warangal. 

Special Judicial 
Magistrate of 

First Class, 
Excise Court, 
Nizamabad. 



39. 

40. 

41. 

42. 

43. 

44. 

45. 

SRI DHEERAJ KUMAR 

DAMERA, 

Plot No 83, Sri Virat Nagar 
Colony, Jammigadda, ECIL, 
Kesara, Hyderabad, 
Rangareddy District, 
Telangana 
Pin Code:500062 

SMT. SRAVANA SWATHI 

CHINTADA, 

Door No 1-111, 
Prabhakarnagar Colony, 
Behind Saiseshadri Kalyana 
Mandapam, Hospital 
Junction, Srikakulam, Andhra 
Pradesh, 
Pin Code:532001 

MS. SWARUPA KAATAM, 

H.No 28-44, Gopalwada,
Opp. A Cabin, Mancherial,
Adilabad District, Telangana,
Pin Code:504208

MS. PRIYANAKA 

SIRICILLA, 

4-39, Shatrajupally, 
Vemulavada, Karimnagar 
District, Telangana,
Pin Code:500039

MS. KAVYA JADA, 

Flat No 402 Gayatri Homes 
Hanuman Nagar 
Chaitanyapuri, Rangareddy 
District, Hyderabad, 
Telangana, 
Pin Code:500060 

SMT. NIDHI RAJ, 

Flat No.Gl BRC Residency,Sri 
Chakra Enclave, 6TH Avenue 
Sainikpuri, Secunderabad 
Keesara, Rangareddy District, 
Telangana, Pin Code:500094 

SRI JADA VINEEL KUMAR, 

D.No.4-320, Dibbal Road,
Satyanarayana Puram, 
Ongole, Prakasam District, 
Andhra Pradesh, Pin 
Code:523002 

// 7 // 

Addi. Junior Civil Judge-
cum-Addi. Judicial 

Magistrate of First Class, 
Madhira, 

Khammam District 
Vice Sri K.Srikanth 

transferred 

Addi. Junior Civil Judge-
cum-Additional Judicial 

Magistrate of First Class, 
Sathupalli, 

Khammam District 
Vice Sri K.Yuva Raja 

transferred 

Junior Civil Judge, 
Nagarkurnool, 

Mahabubnagar District. 
(post kept vacant) 

Junior Civil Judge, 
Narayankhed, 
Medak District 

Vice Sri C.Sampath 
transferred 

Junior Civil Judge, 
Nakrekal, 

Nalgonda District. 
(post kept vacant) 

Junior Civil Judge, 
Thungathurthy, 

Nalgonda District. 
(post kept vacant) 

Junior Civil Judge, 
Vemulavada, 

Karimnagar District. 
(post kept vacant) 

--

--

--

--

--

--

Addi. Junior Civil 
Judge-cum-Addi. 

Judicial 
Magistrate of 

First Class, 
Madhira, 

Khammam 
District. 

Addi. Junior Civil 
Judge-cu m-Addl. 

Judicial 
Magistrate of 

First Class, 
Sathupalli, 
Khammam 

District 

Prl. Junior Civil 
Judge, 

Kalwakurthy, 
Mahabubnagar 

District 

Junior Civil 
Judge, 

Zaheerabad, 
Medak District 

Prl. Junior Civil 
Judge, Suryapet, 
Nalgonda District 

Prl. Junior Civil 
Judge, Suryapet, 
Nalgonda District 

Addi. Junior Civil 
Judge-cum-Addi. 

Judicial 
Magistrate of 

First Class, 
Sircilla, 

Karimnagar 
District 



46. 

47. 

48. 

MS. SOUNDARYA 

KUSHANAPALLI, 

Flat No.405, Jayalakshmi 
Towers, Musheerabad X 
Road, Bholakpur, 
Musheerabad, Hyderabad, 
Telangana, Pin Code:500080 

SRI PRITHVI RAJ D T, 

3-9-555/1, Sri Balaji Nagar,
Road No 3, Mansoorabad,
L.B. Nagar, Rangareddy 
District, Hyderabad, 
Telangana, Pin Code:500068 

SRI DILIP KUMAR NAIK 

S R  

6/1073-43 Bhagya Nagar, 
Guntakal, Ananthapur 
District, Andhra Pradesh 
Pin Code:515801 

I Is II 

I Addi. Junior Civil Judge 
(Juvenile Court), 

Nizamabad. 
Vice Smt. G.Kalarchana 

transferred. 

Addi. Junior Civil Judge, 
Jangaon, 

Warangal District 
Vice Sri Devan Ajay 
Kumar transferred. 

Addi. Junior Civil Judge, 
Parkal, Warangal District 

Vice MS. Khushboo 
Upadhyay transferred. 

I Addi. Junior 
Civil Judge 

(Juvenile Court), 
Nizamabad. 

Addi. Junior Civil 
Judge, Jangaon, 
Warangal District 

Prl. Junior Civil 
Judge, Parka!, 

Warangal 
District. 

49. SMT. NEELIMA

MUDDASANI,

II Addi. Judicial 
Magistrate of First Class, 

Kothagudem, 
Khammam District 
vice Ms P.Shirisha 

transferred 

II Addi. Judicial 
Magistrate of 
First Class, 

Kothagudem, 
Khammam 

District 

50. 

51. 

3-14-411 Durga Colony, Near
Vikas High School, 
Hanamkonda, Warangal, 
Telangana, Pin Code:506001 

SRI ARIF SHAIK, 

Court Master, 
High Court For the State of 
Telangana, Hyderabad. 
Pin Code No.500066 

SMT. MADHAVI 

VINUKONDA, 

Flat No. 203 Sai Shanti Nivas 
Apartments, Saidabad, 
Hyderabad, Telangana 
Pin Code:500059 

Judicial Magistrate of 
First Class for Railways, 

Khazipet, Warangal 
District. 

(post kept vacant) 

II Addi. Junior Civil 
Judge, Miryalguda, 

Nalgonda District Vice 
Sri R.Ajay Kumar 

transferred. 

VI Addi. Junior 
Civil Judge, 
Warangal 

II Addi. Junior 
Civil Judge, 
Miryagluda, 

Nalgonda District 

All the newly appointed 51 Junior Civil Judges are hereby directed to 
take charge of their respective posts on 18.01.2020 without fail. 

In case, the above officers from whom they have to take charge / handover 
charge, are either on leave or not available for any other reason, the concerned 
Prl. District and Sessions Judges, shall make alternative arrangements under 
intimation to the High Court. 



SL 

I I 9 I I 

The above 51 Junior Civil Judges are further directed to relive themselves from 

their respective posts on the same day i.e., on 18.01.2020 by handing over the charge 
of their post to the officers from whom they have taken charge and proceed to 

Telangana State Judicial Academy, Secunderabad and report before the Director, 

Telangana State Judicial Academy, Secunderabad, on 19.01.2020, for under going 
Basic Training programme from 20.01.2020 onwards. During the training period all 
the above Junior Civil Judge are under the control of Director, Telangana State 

Judicial Academy, Secunderabad for all purposes. 

The officers who have taken charge from the newly appointed Junior Civil 

Judges will be in full additional charge of the said post during the training period of 
those officers or until further orders. 

The above 51 Junior Civil Judges are further directed to submit Medical 
Fitness Certificate obtained from a Doctor not below the rank of Civil Surgeon/ 
District Medical & Health Officer and also properties and relations 
statements, in the prescribed format (enclosed) to the Director, Telangana

State Judicial Academy, Secunderabad. In turn the Director, Telangana State Judicial 

Academy, Secunderabad shall forward the copy of the same to the respective 

Principal District and Sessions Judges and original to the High Court for the State of 

Telangana, Hyderabad. 

II 

The Junior Civil Judges, mentioned in Column Number 2 are transferred and 
posted to the stations mentioned in Column Number 3 of the corresponding row. 

Further, the officers mentioned in column number 2 are directed to handover charge 
of their post and also the posts which they have been holding in full 
additional charge, to the officers mentioned in Column Number 4 of the 
corresponding row, as directed hereunder, and get themselves relieved and proceed 
to their new stations and take charge of their respective post and also the posts 
which his/her predecessor is holding full additional charge, from the officers 

mentioned in Column Number 5. 

NAME 
HAND OVER TO TAKE 
CHARGE OF CHARGE OF 

NO 
AND DESIGNATION POSTED AS 

HIS/HER POST HIS/HER POST 
OF THE OFFICER 

TO FROM 

(1) (2) (3) (4) (5) 

1. SRI V.ESWARAIAH, Junior Civil Judge-cum-
Special Judicial Prl. Junior Civil Prl. Junior Civil Judge, Bodhan, Judi. Magistrate of First 

Nizamabad District. Class, Bhainsa, Magistrate of First Judge-cum-Judicial 

Adilabad District. Class, Excise Court, Magistrate of First 

(post kept vacant) Nizamabad. Class, Nirmal. 

2. SRI C.SAMPATH, Junior Civil Judge, On completion of his training at 
Junior Civil Judge, Andale at Jogipet. Telangana State Judicial Academy, 
Narayankhed, Medak District. (post kept vacant) Secunderabad by 29.02.2020 shall take 

charge of his new post from Prl. Junior 
Civil Judge, Sangareddy 



3. 

4. 

5. 

6. 

7. 

8. 

9. 

10. 

11. 

MS. KHUSHBOO 

UPADHYAY, 

Addi. Junior Civil Judge, Parka!, 
Warangal District. 

SRI U.THIRUPATHI, 

I Addi. Junior Civil Judge, 
Mancherial, Adilabad District. 

SRI K.SURESH, 

Addi. Junior Civil Judge, 
Asifabad, Adilabad District. 

MS. G.RADHIKA, 

I Addi. Junior civil judge, 
Huzurabad, Karimnagar 
District. 

SRI A.VENKATESHWARA 

RAO, 

I Addi. Junior Civil Judge, 
Jagitial, Karimnagar District. 

SRI P.RAVI, 

II Addi. Junior Civil Judge-cum-
11 Addi. Judicial Magistrate of I 
Class, Godavarikhani, 
Karimnagar District. 

SMT. N.ANITHA REDDY, 

I Additional Junior Civil Judge 
(Juvenile Court), Khammam. 

SRI K.SRIKANTH, 

Addi. Junior Civil Judge, 
Madhira, Khammam District 

SRI K. YUVA RAJA, 

Addi. Junior Civil Judge, 
Sathupalli, Khammam District. 
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I Addi. Junior Civil 
Judge, Warangal. 
(post kept vacant) 

Prl. Junior Civil Judge­
cum-Judicial Magistrate 

of First Class, 
Mancherial. 

(post kept vacant) 

Prl. Junior Civil Judge­
cum-Judicial Magistrate 
of First Class, Asifabad, 

Adilabad District. 
(post kept vacant) 

Prl. Junior Civil Judge­
cum-Judicial Magistrate 

of First Class, 
Huzurabad, Karimnagar 

District. 
(post kept vacant) 

Prl. Junior Civil Judge­
cum-Judicial Magistrate 

of First Class, Jagtial, 
Karimnagar District. 
(post kept vacant) 

Prl. Junior Civil Judge­
cum-Judicial Magistrate 

of First Class, 
Godavarikhani, 

Karimnagar District. 
(post kept vacant) 

Prl Junior Civil Judge­
cum-Judicial Magistrate 

of First Class, 
Khammam. 

(post kept vacant) 

Prl. Junior Civil Judge­
cum-Judicial Magistrate 
of First Class, Madhira. 

(post kept vacant) 

Prl. Junior Civil Judge­
cum-Judicial Magistrate 

of First Class, 
Sathupalli, Khammam 

District. 
(post kept vacant) 

Prl. Junior Civil 
Judge, Parka I. 

Special Judicial
Magistrate of First

Class, Excise Court, 
Warangal. 

On relief shall regularly assume charge of 
the post of Prl. Junior Civil Judge-cum­

Judicial Magistrate of First Class, 
Mancherial, for which post the officer is 

holding full additional charge. 

On relief shall regularly assume charge of 
the post of Prl. Junior Civil Judge-cum­

Judicial Magistrate of First Class, 
Asifabad, Adilabad District for which post 

the officer is holding full additional 
charge. 

On relief shall regularly assume charge of 
the post of Prl. Junior Civil Judge-cum­

Judicial Magistrate of First Class, 
Huzurabad, Karimnagar District for which 
post the officer is holding full additional 

charge. 

On relief shall regularly assume charge of 
the post of Prl. Junior Civil Judge-cum­

Judicial Magistrate of First Class, Jagtial, 
Karimnagar District for which post the 
officer is holding full additional charge. 

On relief shall regularly assume charge of 
the post of Prl. Junior Civil Judge-cum­

Judicial Magistrate of First Class, 
Godavarikhani, Karimnagar District for 

which post the officer is holding full 
additional charge. 

On relief shall regularly assume charge of 
the post of Prl Junior Civil Judge-cum­

Judicial Magistrate of First Class, 
Khammam for which post the officer is 

holding full additional charge. 

On relief shall regularly assume charge of 
the post of Prl. Junior Civil Judge-cum­

Judicial Magistrate of First Class, Madhira 
for which post the officer is holding full 

additional charge. 

On relief shall regularly assume charge of 
the post of Prl. Junior Civil Judge-cum­

Judicial Magistrate of First Class, 
Sathupalli, Khammam District for which 
post the officer is holding full additional 

charge. 



12. 

13. 

14. 

15. 

16. 

17. 

18. 

19. 

SRI R.AJAY KUMAR, 

II Addi. Junior Civil Judge, 
Miryalguda, Nalgonda District. 

SMT. PRAMILA JAIN, 

Addi. Junior Civil Judge, 
Ramannapet, Nalgonda 
District. 

MS. ANAMIKA, 

Addi. Junior Civil Judge, 
Devarakonda, Nalgonda 
District. 

SMT. G.KALARCHANA, 

I Additional Junior Civil Judge 
(Juvenile Court), Nizamabad. 

SRI M.BHASKAR, 

Addi. Junior Civil Judge, 
Armoor, Nizamabad District. 

SRI R.RAJ KUMAR, 

Addi. Junior Civil Judge-cum­
Judicial Magistraite of First 
Class, Special Mobile Court, 
Kamareddy, Nizamabad 
District. 

SRI DEVAN AJAY KUMAR, 

Additional Junior Civil Judge, 
Jangon, Warangal District. 

MS. P.SHIRISHA, 

II Addi. Junior Civil Judge, 
Kothagudem, Khammam 
District. 
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Prl. Junior Civil Judge, 
Miryalguda, Nalgonda 

District. 
(post kept vacant) 

Prl. Junior Civil Judge, 
Ramannapet, Nalgonda 

District. 
(post kept vacant) 

Prl. Junior Civil Judge, 
Devarakonda, 

Nalgonda District. 
(post kept vacant) 

Prl. Junior Civil Judge, 
Nizamabad. 

(post kept vacant) 

Prl. Junior Civil Judge, 
Armoor, Nizamabad 

District. 
(post kept vacant) 

Prl. Junior Civil Judge, 
Kamareddy, Nizamabad 

District. 
(post kept vacant) 

Prl. Junior Civil Judge, 
Jangaon, Warangal 

District. 
(post kept vacant) 

Prl. Junior Civil Judge, 
Kothagudem, 

Khammam District. 
(post kept vacant) 

On relief shall regularly assume charge of 
the post of Prl. Junior Civil Judge, 

Miryalguda, Nalgonda District for which 
post the officer is holding full additional 

charge. 

On relief shall regularly assume charge of 
the post of Prl. Junior Civil Judge, 

Ramannapet, Nalgonda District for which 
post the officer is holding full additional 

charge. 

On relief shall regularly assume charge of 
the post of Prl. Junior Civil Judge, 

Devarakonda, Nalgonda District for which 
post the officer is holding full additional 

charge. 

On relief shall regularly assume charge of 
the post of Prl. Junior Civil Judge, 

Nizamabad for which post the officer is 
holding full additional charge. 

On relief shall regularly assume charge of 
the post of Prl. Junior Civil Judge, 

Armoor, Nizamabad District for which 
post the officer is holding full additional 

charge. 

On relief shall regularly assume charge of 
the post of Prl. Junior Civil Judge, 

Kamareddy, Nizamabad District for which 
post the officer is holding full additional 

charge. 

On relief shall regularly assume charge of 
the post of Prl. Junior Civil Judge, 

Jangaon, Warangal District for which post 
the officer is holding full additional 

charge. 

On relief shall regularly assume charge of 
the post of Prl. Junior Civil Judge, 

Kothagudem, Khammam District for 
which post the officer is holding full 

additional charge. 

The officers mentioned in Column Number 4 will be in full additional charge 
of the post(s) mentioned in Column Number 2, and also the posts for which the 
officers are holding full additional charge, until further orders and the officers who 

are holding Full Additional Charge of the post(s) mentioned in Column Number 2, 
are directed to hold the Court proceedings at least weekly once as per the 
convenience of the Officer or on the request of the Bar Associations, if those Courts 

are located away from the stations they are working, under intimation to the 
High Court. 
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In case, the above officers from whom they have to take charge or to whom 
they have to handover charge, are either on leave or not available for any other 
reason, the concerned Prl. District and Sessions Judges, shall make alternative 
arrangements under intimation to the High Court. 

NOTE: 1. All the Junior Civil Judges who are under transfer and posted shall get
themselves relived from their present post and take charge of their new
post on or before 18.01.2020 without fail.

To 

2. All the Officers under orders of transfer are directed to pronounce the
judgments / orders which were already reserved and join at their new
stations.

3. All the Officers who are under orders of transfer are hereby directed to
inform the High Court about the date of relief in the previous post and
the date of joining in the new post with in seven days from the date of
joining in the new post.

4. The Order placed in the High Court's Website http://tshc.gov.in and the
downloaded copy from the web site is valid for relieving and joining duty.

1. The individuals concerned.
2. The Prl. Secretary to Hon'ble the Chief Justice and Personal Secretaries to

Hon'ble Judges (for placing before their Lordships kind perusal).
3. The Registrar General and other Registrars, High Court for the State of

Telangana at Hyderabad
4. The Secretary to Government, Law (L.A & J - SC.F) Department, Government of

Telangana, Hyderabad.
5. The Director, Telangana State Judicial Academy, Secunderabad.
6. The Member Secretary, Telangana State Legal Services Authority, Hyderabad.
7. The Chief Judge, City Civil Court, Hyderabad
8. The Chief Judge, City Small Causes Court, Hyderabad
9. The Metropolitan Sessions Judge, Hyderabad.
10. The Principal Special Judge for CBI Cases, Hyderabad.

11. THE PRL. DISTRICT JUDGES:

Adilabad, Karimnagar, Khammam, Mahabubnagar, Medak at Sangareddy,
Nalgonda, Nizamabad, Rangareddy at L.B.Nagar, and Warangal.

12. THE I ADDL. DISTRICT JUDGES:

Adilabad, Karimnagar, Khammam, Mahabubnagar, Medak at Sangareddy,
Nalgonda, Nizamabad, Rangareddy at L.B.Nagar, and Warangal.
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13. The Pay and Accounts Officer, Hyderabad.

14. THE DISTRICT TREASURY OFFICERS:

Adilabad, Karimnagar, Khammam, Mahabubnagar, Medak at Sangareddy,

Nalgonda, Nizamabad, Rangareddy at L.B.Nagar, and Warangal.

15. The Section Officers:- (a) B.Section, (b) D.II Section, (c) Vigilance Cell,

(d) E.Section (e) Work Review Cell, (f) O.P. Cell, (g) D.Budget, (h) Enquiry Cell

(i) Computer Section, (J) Special Officers Section, High Court for the State of
Telangana, Hyderabad

16. THE EDITORS:

I. The Hindu, Hyderabad.
2. The Deccan Chronicle, Secunderabad

3. The New Indian Express, Hyderabad
4. The Eenadu, Hyderabad
5. The Vaartha, Hyderabad.
6. The Andhra Jyothi. Hyderabad.

7. The Siasat, Hyderabad

8. The Sakshi, Hyderabad

9. The Namasthe Telangana, Hyderabad.
l O. The Janatha Daily, 20-125, 4th Street, Sa rad a Nagar Colony, Dilsukhnagar,

Hyderabad. 



Medical Officer not below the
rank of Civil Surgeon.

CERTIFICATE OF PHYSICAL FITNESS District Medical and Health
Officer.

Name and rank of the officer granting the certificate_________________________

I do hereby certify that I have examined (Full name) _________________________

_________________________________________________ a Candidate for employment

under the Government of Telangana, in the _______________________________________

______________________________ service, as  ________________________________________

and cannot discover that he/she has any disease, constitutional, affliction, or bodily

infirmity except that his/her weight is an excess/below the standard prescribed, or

except.

I do/do not consider this a disqualification for the employment he/she seeks.

I do further certify that in my opinion his general physical condition is such

as to enable him to perform efficiently the active duties of executive service.

I also certify that he/she has marks of small pox/vaccination.

On Full Inspiration :Chest Measurement in
Inches On Full Expiration :

Difference (expansion) :
Cms.                 Cms.

Height: Cms.

Weight Kgs.

His/her vision is normal.

Hypermetropic (____________________________________________________)
(Here enter the degree and defect, and the strength of correction glasses)

Myopic (__________________________________________________________)
(Here enter the degree and defect, and the strength of correction glasses)

Astigmatic (simple or mixed)___________________________________________)
(Here enter the degree and defect, and the strength of correction glasses)

Hearing is normal, defective (much or slight).

Urine ----- Does chemical examination show (i) albumen, (ii) sugar, state specific
gravity.  Personal marks (atleast two should be mentioned)

Station: Signature :
Dated: Rank :

Designation :



CANDIDATE’S STATEMENT AND DECLARATION
The candidate must make the statement required below prior to his/her

medical examination and must sign the declaration appended thereto in the
presence of the Medical Officer.  His attention is specially directed to the warning
contained in the note below:

1. State your Name in Full :
2. State Your age and place of birth. :
3. (a) Have you ever had smallpox,

intermittent or any other fever,
enlargement or suppuration of
glands, spitting of blood, asthma or
inflammation of lungs, heart disease,
fainting attacks, rheumatism,
appendicitis?

OR

(b) any other disease or accident
requiring confinement to bed and
medical or surgical treatment.

:

4. When were you last vaccinated? :

5. Have you or any of your near relations
afflicted with consumption, scrofula,
gout, asthma, fits, epilepsy or insanity?

:

6. Have you suffered from any form of
nervousness due to over-work or any
other cause?

:

7. Have you been examined and declared
unfit for Government service by a
Medical Officer/Medical Board, within
the last three years (to be filled in only in
the cases of candidates for subordinate
services)

:

8. Furnish the following particulars
concerning your family:-

:

Father’s age, if
living and state of

health

Father’s age at
death and cause of

death

Number of brothers
living, their ages

and state of health

Number of
brothers dead,
their ages and
cause of death

Mother’s age, if
living and state of

health

Mother’s  age at
death and cause of

death

Number of sisters
living, their ages

and state of health

Number of sisters
dead, their ages

and cause of
death

Contd…2.



// 2 //

I declare all the above answers to be, to the best of my belief, true and
correct.

I also solemnly affirm that I have not received a disability certificate pension
on account of any disease or other condition.

Candidate’s Signature:
Signed in my presence:
Signature of Medical Officer:

Note: The candidate will be held responsible for the accuracy of the above
statement.  By willfully suppressing any information, he will incur the
risk of loosing the appointment, and if appointed, of forfeiting all
claims to superannuation allowance or gratuity.



PRO FORIVIA 

01. Name of the 0Jt1c·cr

02. Designation

03. Nalivc District

04. lVfolher Tongue

OS. Languages other than mother tongue 
and Engli�h .in �vhich he is proficient : 

OG. Dislrict & Nlunsi:fi in vvhich 
regularly practiced before 
employment 

07. Places served previously with full
dales

08. Partindars of school and College
going children

Class in ·which 

study.iug 

' 
' 

(" 

lVIedi.um of 

instr uction if any 

. 

Special features if 
any 

Institution and place 
where at present 

studying 



09. Particulars of property:

District l\llunsifi 
Lands 

10. Particulars of Relations:

Propctty 

; 

., ,. ' ' 

,------ -· ··- . 

House 

�----------�----
-

-----
----,------------·--------·- -

Name and occupntion Place of I\/funsifi Natu!'e of RelHtionship 

------------t-------------- -------- -----·-------·--·---- ·--·-.. -

�---
-----------�------------- ···--·------------------· ----- ·-·-----·-- ---· 

PLACE: 

DATE: 
ST GJ.\J' A 1TfR II 
DESTONATION: 



,.. 

AN1'EXURE - I 

'c· Statement of immovable property poss::sscd= acq-uired and disposed of by Sri 
person on his behalf or by any member of his family during year ending: 

SUB-RULE (7) OF RULE 9 OF A.P.C.S. (CONDUCT) RULES, 1964 
--�-

I 
I 

I I Nature of Sitl!�tion of Held in whose Date & Mode of . Price paid Source of 
Property I 

Propert-y acquisition/ disposal obtained I name payment 
Surrey/l\.Iunkipal 

Number with 
ertent· 

1 
.L ·1 3 4 5 6 

01. House

02. Flat

03. Shop

04. House Plot

05. Agrl. Lai.id
(dry or \Yet)

06. Any other
imn1ovable
property

of any other 

'\"Vhether I Annual inco:;:ne 
inform;1tion given frcm property 

or sanction l 
· obtained (with
reference No. and 

Date) 
i 

.., 
8 I 

NOTE:-Details of acquisit�on of property stm1di.11g in the name of Hindu undivided family or partnership in Yvhich the officer holds a. claim or �hare should be 
separately shown m t."ie statement. <-·r ·, 

·���>

I
i

:\.! 

��·t)\ 

/ 

f 



A��EXURE - II 

. � Stati::ment of movable property possessed, acquired a...11d disposed of by Sri 
or by any member of his family during year ending: 

SUB-RlJLE (7) OF RULE 9 OF A.P.C.S. (CONDUCT) RULES. 196..t 

!\ature of Property Held in whose n.-ime 

1 2 

D.lte & i\fode of I Name & address of
acquisitioo./dispo 

s:11 

3 

person from Yfho.m 
acquired/ to whom 

dis jJOS€d G f 
4 

r.IOVABLES (\VBOSE V.A..LUE EXCEES Rs.20,000/-)
VEHICLES:

1,fQTORCA.R 

:MOTOR CYCLE/SCOOTER 

A.J'fr'- OTHER VEHICLE

ELECTRICAL GOODS 

AIR CO�TDITIONER 

V. C.R. / TELE,VISION

RE-FRJGERA.TOR 

Al'ff OTHER GOODS: 

,JE"\VELLERY: 

OR1�AlvIENTS 
VESSESLS ETC., 
n�rvESTlVlENT & CASH: 

Bi-\1·'·,l"K DEPOSITS I DEBENTITRES 
SHARES/BA ... NI{ B.l\.LAl�CE ETC. 

FURJ.�ITURE: 

- LI\ �JTOCKS:
i-\J"\1Y OTHER GOODS:

\.Yhether 
transaction done 

within the Hmits of 
jurisdiction 

5 

Price paid 
obt.1ined 

6 

of anv other oerson on his beha�.!. 
- , 

Source of 
pa;:ment 

7 

� 

NOTE:-Details of acquisition of property standing in the name of Hindu undivided fmnily or pai-l11ership in \-Vhich the officer holds a claim or shme should be
separately shonm in the statement. 




